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Sub: Formation of Consultative Committee on Investments — Reg.
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With a view to monitor the dynamic financial markets on a continuing basis, and to
review the regulatory framework on managing the investments in the insurance sector,
and to advise IRDAI on developments in the economy, financial markets and on risk
management, a consultative committee on Investments is hereby constituted.
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The Composition of the Committee is as under:

HH Y. | AW EERIC
S. No. | Name Occupation
1| o ol s Ydqd 3fede, fiuh SRSIT 3{ee
Sri Supratim Bandopadhyay | Former Chairman, PFRDA Chairman
2 | ot R Yacars g3, e A S o
Sri Chirag Setalvad ClO, HDFC Mutual Fund Member
3 | ot o R TAel & W, SMEdlmSEIes | wew

Sri Shailendra Jhingan fEifds ugasl SRR faffes | Member
MD & CEO, ICICI securities Primary
Dealership Ltd

4 | ot ey T U, 3Pl SfFHUM, $hfsc J3d | Io™
Sri Ashish Gupta Head of Equity Research, Credit | Member
Suisse
5 | o ISita eUTEwE Tamgan-Faa om, Toeisns wgsd | e
Sri Rajeev Radhakrishnan Bhe Member
ClO-Fixed Income, SBI Mutual Fund
6 | gt ot faoraantfa TR, TISITHH! RG3d g T
Ms. Leena Vijayvargiy CRO, HDFC Mutual Fund Member
7 | Ao iy 3. (Faw uftEem), yRdia Sfted | 9ew
Sri P R Mishra amr Member

E D (Investment Operations), LIC of
India




8 |9 7Y BAR Hlemgen, smeMemsdens JoRUd | #ed
Sri Manish Kumar ASH SYARY HU-T fol, Member
CIO, ICICI Prudential Life Insurance
Co. Ltd
9 | & Bile arar! TSRS, ToTol SIS AP SARY | Fa”d
Sri Farid Valani Hul o1 Member
CRO, Bajaj Allianz Life Insurance
Co. Ltd
10 | ot 3o R doiter, YR T dF e
Sri Rajay Sinha CGM, State Bank of India Member
11 | goft uiger Herdt TS, T $fsar st T
Ms. Pranjul Bhandari HSBC, Chief India Economist Member
12 | gt o[t Iy el & Uiksl, Afccud SfieeAc | 9o
Ms. Renuka Ramnath e AeEe U, o, Member
MD & CEO, Multiples Alternate Asset
Management Pvt. Ltd
13 | g i YfeR, UHeh 39% e
Sri Rahul Garg Partner, Premiji Invest Member
14| ot o Jepezmn TRIVEUH(THEATS), ARHRSTHE | aIoD
Sri Ammu Venkataramana GM (F&l),IRDAI Convener
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The Consultative Committee would meet physically or virtually at least once in three
months or more frequently, if necessary.
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The tenure of the Committee shall be for a period of two years.
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(39 d@e THUTT / Ammu Venkataramana)
UETUEY® (TH&SMTS) / General Manager (F&l)




